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and wife, to accommodate them in 
the same pIa e as far as possible 
subject to the cxigencie of the service require-
ments. This is being observed not only in 
civil administration but also in Defence-
administration. But there arc some greater 
exigencie in Defence administration than in 
civil administration.. Sometimes, it i not 
possible to accommodate the transfer in such 
a way as to enable them to live together. But 
the policy is to try to accommodate them as 
far as possible. 

SHRI K. MAYATHEYAR Can he 
accommodate one person for whom I have 
been recommending for five year, for the 
fe-union f the family? 

Vayudoot Service from Bbubancsws r to 
Jyepore, Rourkels and Jhsrsuguda 

*461. SHRI LAKSHMAN MALLICK: 
Will the Mini ter of TOURISM AND CIVIL 
AVIATION be plea ed to tate: 

(a) whether it i a fact that the Yayu-
doot ervice has linked Rourkcla with Cal-
cutta) Ranchi and Patna ; 

(b) if so ~ whether State Government 
of Ori a has approached the cntral Go-

ernment fo r extension of this service to the 
routes Bhubaneswar-JcyporeJ Bhubancswar-
Rourkcla and Bhubaneswar-Jharsuguda ; and 

(c) if 0, the reacti n of Central Go-
vernment in this regard ? 

TH MINIST JR 0 STATE OF TH 
MIN1STRY 0 T URISM AND CIVIL 
AVIATIO (SHRI KHUR HEED ALAM 
KHAN) :, (a) t (c) A statement la id on 
the Table of the House. 

t&tement 

(a Vayudoot operate presently a 
thri e-weekly ervice on the Calcutta-Jam-
bedpur - Rourkela - Ranchi route. Patna, 

which was earlier included in this route was 
ubsequently dropped due to poor load 

factor. 

(b) and (c) Yes, Sir. Provision of 
Vayudoot ervi es to tbe e stations would be 
OCDsider d for inclusion in the futur plan 

of Vayudoot, subject to traffic demand, the 
economic viability of the operations and the 
availability of the requisite infrastructural 
facilities. 

SHRI LAKSHMAN MALLICK : I 
have gone through the statement of the 
Hon. Mini ter. The Minister for Civil 
A iation has committed in this Hou e to the 
strengthening of Yayudoot Service and to, 
see that it would Link important cities and 
centres of the State not pre ently connected 
by Air India and Indian Airline . 

I congratulate the Hon. Minister for 
having plac d Rourkela on the Vayudoot 
map. 

The traffic demand has increased. with 
the introduction of Vayudoot Service bet-
ween Calcutta-Jamshedpur-Rourkela and 
Ranchi route. But Yayudoot pre ently 
operates thrice weekly service on this route. 
Rourkela being a stc~l city, the traffic load 
will further increa e. 

In view of this, may 1 know from the 
Hon. Minister whether Vayudoot Service 
will be operated daily between Calcutta and 
Rourkela and , if so, when will the necc -
sary tep be taken in thi regard? 

SHRI KHURSHEED ALAM KHAN: 
We will examine this position and if justi-
fied by the vol ume of traffic, certainly the 
services will be provided. 

SHRI LAKSHMAN MALLICK: With 
the commencement of the world' large t 
aluminium complex at Damanjodi in 
Koraput district of Ori sa and the 
aluminium smelter at Tal her Dhenkaual 
district of Orissa, there are infra tructural 
facilities and there is also increasing demand 
of Vayudoot Servi e between Rourkela and 
Jeypur a talcher is nearer to R urkela and 
Jeypur is nearer to Damanjodi. 

In view of this increa ing traffic demand 
between the e two industrial complexes, 
will the Hon. Minister considered the 
operation of Vayudoot Service between 
Rourkela and Jeypore via Bhubaneswar, 
the State capital of Orissa, at an early date 
and. if so, whether it .would be started 
during the current financial year and, if not, 
when? 
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SHRI KHURSHEED ALAM kHAN: 
The suggestion of the Hon. Member will 
be taken into consideration and we will 
try to conduct a urvey of the po ibilitie 
of the traffic offering and in the light of the 
results of the traffic urvey, we will decide 
about the expan ion. 

SHRIMATJ JAYANTI PATNAIK : The 
Hon. Member has said that the traffic demand 
is there and the infrastructural facilities are 
there for the air service between Bhubaneswar 
and Jeypur. 

I learnt that the Minister of Civil Avia-
tion had approached the State Government 
of Orissa for waiving of sales tax on avia-
tion fuel used by the aircraft of Vavudoot 
and i.t is undcrstood that the State Govern-
ment have agreed t do o. 

[n that case, I would like to know why 
the request of the State Go ernment t link 
lip Bhubaneswar-Dharsuguda-.leypur will n t 
be tnken up. 

SHRI KHURSHE ·O ALAM KHAN : 
We have approached all the State Govern-
ments requesting them to wai e or exempt 
aviation fuel from the ales tax of the State 
Government. But it does not mean that 
once the State Government has gi en its 
c nsent , then we have immediately «l esla-
bli h the servicc wi thout looking in to the 
viability and other a pects. 

Exemption of himney from Exci e Duty 

*462. HRI UTTAMRAO PATIL: 
Will the Minister of FINAN E be pleased 
to state: 

(3) Whether it i. a fact that the exci e 
exemption granted to thermos flasks, cientific 
gJas -ware, pres ure cookers and electric 
bulbs, etc. i. enjoyed rno ' tly by the U I ban 
rich; 

(b) whcther it i also a fact that poor 
rural population do not njoy any u h con-
cession of exci e duty even on chimney 
which is. the main ouree of light, be au e 
of the criterion of turn-over ; a nd 

(e) if 0, whether G vernmeDt propo e 
to remove the criterion of annual turo-over 

to exempt chimneys from exci e duty an~ 
thus give relief to poor? 

TH MI ISTER F TATE IN THE 
MINISTRY .OF FINANCE (SHRI PATTA-
BHI RAMA RAO) : (a) to (c) A tatement 
has been laid on the Table of the Hou e. 

Statement 

(a) and (b) It i n t correct to ay that 
the exemptions referred to in part (a) of the 
Question arc enjoyed mostly by the urban 
rich. Exemption from central exci e dutie 
ate granted keeping in view a v riety f e n-
ideration. One f the important con ide-

rations is that the mall- cale ector should 
get a definite advantage over the organized 
sector. 

Gla himneys for lamps and Interns 
produce.d in the smal l cale sc tor a re 
cligible for the exempti n under the general 
schcme of exempt ion for mall- ale units. 
Removal of the crit rion of annual turn- ver 
stipulated in the general cherne of exemp-
tion would n t be in the interest of genuine 
small-scale units manufacturing chimney, a:i 
in that ca e the small-scale unit wi ll be los-
ing the exi ting advantage. 

(c) No. uch proposal i under -onside-
ration of the Go ernment. 

, HRl UTTA MRAO PATH .. : I would 
like to kn w whether there is totaf exemp-
tion of excise duty on thermos 
fla k , pre. sure cooker and electric bulb 
and, if 0, why the same once ion of 
exci e duty i. not given lO gla .. chimneys 
f r lamp and lantern. 

I it a fact that . orne unit manufactur-
ing gl, . s chim ney. for lamps and lanterns 
are c10siAg down for lack f financia l 
viabili ty ? H as the Hon. M ini tcr received 
any reprc en tation from manufacturer in 
thi regard and, if 0, what i the reaction 
of the Go crnrnent ? 

SHRl PATTABHI RAMA RA 
The e conce ions are given to the mall 
scale unit whi h are manufacturing tll e 
article. Actually chimneys about which 
the hon. Member h m ntioned re 




